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Bye-Election to the
Bihar Legislative Council, 2026
in place of Shri Mangal Pandey

Conduct of Elections Rules, 1961

(Statutory Rules and Order)

FORM 21B

[See rule 11(1)]
(For use in Election to fill a casual Vacancy when seat is uncontested)

Election to the Legislative Council of Bihar by the members of the
Legislative Assembly

' In pursuance of the provisions contained in Sub-section (2) of section-53
of the Representation of the People Act, 1951, read with sub rule (1) of rule 11 of the
Conduct of Elections Rules, 1961, I declare that :-

Shri Surya Kumar Sharma , Near Tripolia, Pathri Ghat, Chai
Tola Patna City, Patna-800007 Sponsored by Bharatiya Janata Party, has
been duly elected to fill the vacancy caused in that house by the resignation of Shri

Mangal Pandey having become vacant.

(_hholeppway)
0408 Zb
Place : Bihar Vidhan Sabha Secretariat, Patna Returriing Ofﬁcerf
Date :04th May, 2026 Retuning Officer for

the Bye Electien
To the Bihar Legisletive Gotawil



